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The Ministey of Cultural Affairs in
the Ministry of Education (Shri Hajar-
navis): (a) to (d). The recommenda-
tions of the Seminar are still under
examination and it is not possible to
express any opinion at this gtage.

Andaman and Nicobar

2725. Shrimati Savitri Nigam: Will
the Minister ot Home Affairs be pleas-
ed to refer to the reply given to Un-
starred Question No. 814 on the 2nd
December 1964 and state:

(a) whether a ship of the irm Mj|s
Akoojee Jadwet Trading Co. was in-
volved in any other irregularity while
playing in he Andaman and Nicobar
water during April-May, 1964 or
thereabout;

(b) if so, the nature and extent of
such irregularity;

(¢) the action Government has taken
against the ship or its owners; and

(d) the stepg taken to prevent the
recurrence of such or other irregul-
larities by the ships of the firm in
future?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi): (a)
and (b). Yes, Sir. The master of the
vesse) is reported to have failed to de-
liver bills of coastal goods, and sailed
the vesse]l without obtaining a written
order from the “proper officer” per-
mitting the vessel to depart from the
port.

(¢) The matter is under examination

(d) The “proper officer” is competent
under the law to take cognizance of
such irregularities and take suitable

action.
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